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new refineries will be reviewed at the time of 
preparation of the Revis"d Estimates for 
1983·84. 

(b) The preliminary feasibility reports in 
respect of the new refineries to be set up in 
Karnal and Mangalore have been received 
recently by the Government from the Indian 
Oil Corporation Limited and the Hindustan 
Petroleum Corporation Limited respectively. 
Thes arc under consideration. Based on the 
demand projecti<ms for petroleum products 
within the country these new refineries are 
scheduled for completion during the Seventh 
Plan. 

Wrong Telephone Billing 

10922. SHRI LAKSHMAN MALLICK: 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether any survey has been educated 
on wrong phone billing; 

(b) if so, the names of the cities where 
such survey has been co n duct~d ; and 

(c) the de tails f the sample survey report 
conducted. if any? 

D EPUTY MINIS TER IN THE COM· 
MUNI ATI NS (SHRI VlJAY N. PATIL): 
(a) No survey has been made. 

(b) and (c ) Do not ~ rise: 

I ue of Gas Connections for Unmarried Girls 

10923. SHRI ANWAR AHMED: Will 
the MinL ter of NERG Y be plea ed to state: 

(b) whether Government had issued any 
in tructions to the effect that new gas connec-
tion could be booked for young unmarried 
girls; if so the full detail thereof; and 

(b) the detail of the steps Laken by 
Governm nt to ensur th a t such unmarried 
girl get P nnections in their names 
po itively b for their marriage on a priority 

i ? 

(b) 

I T ROT AT IN TH 
OF PETROL UM IN THE 

ROY ( HRI GARGI 
RA) : (a No. ir, 

Non·Extension of E. P .F. Act to tbe Employees 
of MaJawar Chemicals, Kerala 

10924. SHRI R.P. YADA V : 

SHRI KAMLA MISHRA MADUKAR : 

Will the Minister of LABOUR AND 
REHABILITATION be pleased to state: 

(a) whether it is a fact that Malawar 
Chemicals Keralas is having a large number 
of branches aU over India including Banga-
lore and if so, what are the details thereof· , 

(b) whether it is a fact that a large number 
of employees including their medicaJ repre-
sentatiVes have not been admitted to Provi-
dent Fund membership; 

(c) whether it is a fact that this is a 
defaulting establishment under the E.P.F. 
Act, and the owners of this . estrblishment .are 
out to defeat the social legislation by not 
admitting several hundred employees; and 

(d) whether in view of the above Govern-
ment propose to take immediate action to 
secure full compliance 1 

THE MINISTE:{ OF LABOUR AND 
REHABILITATION (SHRI VE l RENDRA 
PATIL): (a) According to provident fund 
authorities MIs Malawar Chemicals Com-
pany, Palghat is having to branches at New 
Delhi and Bangalorc. In addition, they have 

. 30 dealers cannot, however, be treated as 
branches of the said establishment for the 
purpose of coverage under the E.P.F. and 
M.P. Act, 1952. 

(b) to (d) The establishment is reported 
to have denied the provident fund benefits to 
16 of its eligible employees . The e tablish-
ment is also reported to have defaulted in 
remittance of Provident Fund contributions 
amounting to Rs . 32.033.25 for the period 
upto 9/82. 1t has also not paid the duc · for 
the period October. 1982 onwards. The provi-
dent fund authorities are taking necessary 
action under the Act to get the eligible 
employees enrolled as provjdent fuod subs-
cribers from the due dates and to a essl 
recover the areas of due . 

Cr1t" am of Nation I P r gramme 

the 
o 

/ 
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(a) whether it is a fact that the introduc-
tion of the National Programme of the Door-
darshan netwo k all over the country has 
met wirh prote"ts from vie vwers from all the 
jmportant Kendras Like Bombay, Calcutta, 
Madras, Lucknow, etc. 

its entire network of 20 transmitter from t . th 
August . 1982 The National Pr gramme in· 
cludes a variety of selected items of good qua-

. lity from different regions with empb i on 
national integration, communal harmony, 
family welfare. our struggle for independence, 
cultural heritage, national music and dance 
programmes including folk dances. science 
programmes current affairs. sports, youth pro-
grammes, etc. Due representation is given to 
the programmes in various regional language 
though the emphasis is on visuals . The 
national news bulletins also include segments 
and visuals fed by the regiona I Kendras. Th 
National Programme is now being tcleca t over 
all the 41 transmitters of Doordarshan which 
include 7 Kendras havings full-B l!dged pro-
gramme production facilities, nam Iy, Delhi, 
Bombay, Madras, Calcutta, Lucknow, JaIan-
dhar and Srinagar. A sub tantial p rtion of 
the National Programme i being telecast in 
colour. 

(b) If so. th'e nature of the oriticism 
voicee by the viewers, i.e. whether it pertain-
ed to the duration of the nat ional programme 
it timing. the consequential curtailment of 
the programmes in the regional la Iguages of 
the concerned Kendras or qualty of the 
programmes generally; ar.d 

(c) If so the manner in wh ich the various 
points listed above were tackled by govern-
me t in respect of each Kendra from where 
protes ts were received? 

THE D PUTY MIN ISTER IN THE 
M1NISTRY OF INFORMATION AND 
BROADCASTING AND IN THE DEPARf-
MENT of P ARLIAMENTARY AFFAIRS 
(SHR I MALLIKARJUN : (a) to (c) The 
poiuts referred to in the questi n have b~en 

discussed at lenatb in varioous fo rms, includ-
ing both Aouse of the Parl iament. The rele-
vant details are given in the statement 
attoched . 

STATEMENT 

It has been Uoordarshan's endeavour to 
telecast quality progr ammes of interest and 
appeal to the nation as a whole. Simultaneous 
telecast of a daily common programme over 
the entire TV network became possible with 
tbe launching of the Indian National atelJite 
and the commissioning of P & T Depart-
ment's microwave system The objectives and 
broad plants of this programme were discussed 
at the Conference of the State Information 
Ministers held in July. 19R2. The Conference 
welcomed the proposal to start the National 
Programme on Doordar han daily from 15th 
Augu t, 1982 mainly in Hindi and English 
to be teleca t from al1 transmitters in the 
country. It was agr d that the transmission 
time for regional programm s would not be 
affected by the introduction of the National 
Programme Accordingly, Doordarshan comm-
enced telecast of a common ational Pro-
gramme. including two 1 S-minute n ti n 1 tie 

utletins one each in Jiindi and r b, ov 
.". . 

In the beginnin , the National Programme 
was bei ng telecast for a period of 1 t hours 
daily from 8.00 PM. At prescnt. too, thi the 
duartion of the National Programm How-
ever, keeping in view the sugge tion from gen-
eral viewers as weJl as some state Govern-
ments the commencement time has been 
shifted from 8·00 P.M. to 8-30 P.M . 0 
that more of the prime viewing time (from 
700 P.M. to 9.00 P.M.) may be available 
for regional programmes. The tel ca t 
time of the individual regional Kendras ha 
a lso been increased to ensure that th tran-
mi~sion time of programmes in the main 
languages of various reAlion i not curtailed. 
From Doordar h n Kendra. Madras th 
nahonal news in Hindi i not being teJ c t 
from November. 1982 and this Kendra join 
the network at 8 45 P. M. in tead or 8.30 P. M. 

After the introduction of the otlon 1 
Programme, the richne and variety of pr 
grammes of various regional Kendra g t in-
corporated in the National Programm nd 
reached a wider audicnc , thu h Jpina th 
cause of national inte ratton . In our country, 
which is 0 futl of di e tty and var; ty. pr '" 
gramme broaden t over the m di hav to 
reflect the regional per onality and 1 0 
tbe national identity. 

owever. to nay ppr ben i n e 
in om tate , t C~icf ini ter 
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States baving full-fledged Doordarshan Kend-
ras have been req,uested to otfe r their valued 
~uggestions on vanous aspects of the National 
Programme and its ·puration. Suggestions 
have been rec ived from four out of six 
Ministers. It is Government's intention 
to consid t the suggestions of the Chief 
Mini ters and also hold discussion with them 
for evolving a new format for the National 
Programme. 

Expenditure on Foreign Tours by ONGC 
Officer 

10926. HRl SURAJ BHAN: Will the 
Mini ter of ENERGY be pleased to state: 

(a) number of ONGe officers and their 
c3esignation who went on foreign tours in the 
last three year and the expenditure so 
incurred; 

(b) nnmber of c1a s 111 and class IV emp-
loyees transferred in the last 3 years and 
expenditure so incurred; and 

(c) steps being taken to minimise thes 
expenditures? 

TH MU·nSTER 0 ST A TE IN THE 
DEPARTM NT OF P TROL UM IN THE 
MINiSTRY F N ROY (SHRI GARGI 

ANKAR MISHRA) : (a) to (c) The in-
tormation is bing collected and will be laid 
On th Table of tbe House. 

Telephone Facilities to Police Station of 
Dl trict Va ran si anti Ghazipur. 

10927. S RI RAJNATH SONKAR 
SHA'5TRI: Will the Minister of COMMU-

~ Nl ATION b pie cd to st te: 

(a.) Wh ther it i a fact that tel phone 
{ cHiti ' ar not availnbl in 20 police station 
of V r D i di trict and most of the police 
t tion f hnzipur nd th p ople h vc to 
o to the n Tby pIa es lO book trunk call ; 

(c) if lhe answers to the above parts by in 
the affirmative, the details os immediate action 
taken by Government to overcome this 
difficulty? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
VIJAY N. PATIL): (a) No, Sir. All villages 
with Police Stations tinder the charge of Sub 
Inspector and above ranks in Varanasi District 
have been provided with Long Distance Public 
Telephones (LDPTs). However, L.D.P.Ts. at 
Eight Police Stations are not yet installed due 
to matreial and finance resource constraints, at 
Ghazipur district. 

(b) No comments. 

(c) Materials required for providing of 
telephone facility at eight Police Stations in 
Ghazipur District are being arranged . 

Flaring up of Bombay High Gas 

10928. SHRI O. NARSIMHA REDDY: 
Will the Minister of ENERGY be pleased to 
state; 

(a) whether it is a fact that authorities have 
been taken unawares because of the crude 
production which have been beyond expecta-
tion and in the process gives out associated 
gas which is now bejn~ flared as no arrange-
ment could be made for their use in the 
Bombay High area ; 

(b) whether tudie have been made "as 
to how this gas is being utilised in foreign 
countries; 

(c) whether in the ast rn r gion the posi-
tion hac; become so ac;ute that OlL has no 
other alternative than to reinject the gas into 
the ground; and 

(d) if 0, what immediate steps are being 
contemplated to check thi colossal Joss ? 

THE MI 1ST ROT E IN TH 
o PARTM NT OF PETROL UM IN T 
MI ISTRY ROY HRI GARG 
S K R MI HRA): (a) No ir. The 
urilisa ion of incr ased pr duction of a 0 iat-

d aut nhanc r duction of crude 
1 n "iA dv n 4Uld sullie D ' .. . 




